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6. ANNEXURE -5 

A Copy of notice dated 27.08.2025 

  

DATE: 04.09.2025 

NEW DELHI

 THROUGH 

SOMESH TIWARI

 (Advocate for Respondent) 

VARDHARMA CHAMBERS 

11, 11A Golf Apartment, Golf Links, 

Maharishi Raman Marg, New Delhi 
M. 9167540567

Email: somesh.tiwari@vchambers.in 

(D/4294/2016) 
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